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Expansion of Vijayawada and Tiru-
pati Airports

640. DR. YELAMANCHILI SIVA-
JI: Will . the Minister of CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that the
work of expansion of airports at
Vijayawada and Tirupati in Andhra
Pradesh is in progress;

(b) if so, what are the details
thereof; and

(®) by when the work is likely te
be completed at these airports?

THE MINISTER OF STATE OF
THE MINISTRY OF CIVIL AVIA-

TION (SHRI HARMOHAN DHA.-.

WAN): () Yes, Sir.

(b) The details of work to be exe-
euted ame as fellows:—
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(1) Expansion and stfengthen—
ing of Runway to 7500 feet,

(2) Widening and Strengthening
of taxi-frack;

(3) Widening
of apron;

‘and strengthening

{4) Construction of new termi-
nal building at Vijayawada and
new terminal building and eottrol
_tower at Tirupati.

.(¢) The duration for completion of
work is 30 months from the date of
award of contract.

Power supplied by N.T.P.C.

.641..DR. YELAMANCHILI SIVA-
JI: Will the Minister of ENERGY
be pleased " to state the details of
pawer supplied by the National Ther-
mal Power Corporation -to various
States, State-wise and year-wise,
during the last five years?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
BABANRAQO DHAKNE): The: infor-
mation regarding energy sent out to
the various States from the National
Thermal Power Corporation (WNTPC)
power projects duxing the last 5

years is given below:— .

198687 198788 198880  1985.90 1990-81 (Unto
MUs) (MUs) (MUs) (MUs) Dec.,90)(MUs
NORTHERN REGION
Utter Pradesh . 3490 4545 5059 7110 6015
Repsthan . . . . - 901 1675 2195 2898 +2252
Dethi ' 114 1514 1538 242 1728
Pujeb . . . . o 202 940 1192 1146 1049
Haryana Y 7 939" 1203 - 15%0 1226
. Minmchal Pradesh . . . ” 134 % 19 9
Chéndigarh (UT) g T 11 111 169- 100
Jammu & Kashmir . 3 38 1 2
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1 2 3 4 5 6

" WESTERN REGION

Madhya Pradesh 2055 2430 3774 5134 4546
Maharashtca 1207 415 2255 3750 3312
Gujarat . 615 1066 1794 2356 2551
Goa . 207 350 409 400 307
Dadra & Nzgar Haveli 87 .95
Daman & Diu e e 37 39
SOUTHERN REGION

Andhra Pratdesh- . . . 2009 1630 1561 2278 1093
Karnataka . . ., . 1165 1410 © 1238 1628 1159
Tamil Nadu . . . 396 1293 . 2447 . 2148
Kerala 229 424 485 729 508
EASTERN REGION , )

West Bengal 110 62 4287 557 T 444
_Bihar 89 19 636 1251 116
Oissa . . . . . 64 260 227. 188 70
. Sikkim . .- ., ., 2 5 26 '3
*DVC (SYSTEM)- . ' 314 543 590
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“'DVC-has-been establlshed b) DVC Act 1948 for the deveTopment of the Damodar valley

m-Bnhar and West Bengal. -

Pending Complaints against LPG

dealers in the Country

642. DR. YELAMANCHILI SIVA-
JI: Will the Minister of PETROL-

EUM AND CHEMICALS be pleased

to .state:

(a) how many complaints " are
pending against LPG dealers in the
country, State-wise; and

(b) what is the nature

of these
complaints? .

. PRAKASH MALAVIYA):

" complaints, is

THE MINISTER OF PETROLEUM
AND CHEMICALS AND PARLIA-
MENTARY AFFAIRS (SHRI SATYA
(a) and
(b) The effort involved in collecting
the information.regarding -the ¢omp-

laints pending against each of . the

. 3738 LPG distributors operating as
on 1-4-1990 ail over the country.

Statewise and the nature' of these
- not - commensurate
with the objective sought to be ach-
ieved.



